
Mess. from R.S. APJU 1. 1982 P. A. C. Rep. 

R VI W ON ANJ> ANNUAL REPORT OF 
ORISSA ROAD TRANSPORT CoMP'\.NY LTD., 
BERHAMPUR, GANJAM FOR ' 1977-78 A 0 
STATEMENT FOR DELAY IN LAYING 1'~ 
REpORTS FOR 1977-78, 1978-79, 1979-80 

AND 1980-81 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAIL WAYS (SHRf 
JAFFER SHARIEF): On behalf f 
Shri Mallikarjun. r beg to lay on the 
Table: 

( 1 ) A copy each of the foHowing 
papers (Hindi and Engli h version) 
under ub- ection (1) of ection 619 
of the Companie, Act, 1956:-

(i) Review by the Government 
on the working of the Ori ' a Road 
Tran port Company Limited, 
Berhampur, Ganjam, for the year 
1977-78. 

(ii) Annual Report of the Orissa 
Road Tran port Company Limi1cd, 
Berhampur, Ganjam, for the year 
1977-78 along with the Audited 
Accounts and tpe comments of the 
Comptroller anl'f Auditor General 
thereon. [Placed in Library. See 

o. LT-3797/ 82]. 

(2) A tatement (Hindi and English 
version) showing rea ons for delay in 
lay'ing the paper mentioned at (1 ) 
abOve and for not laying the Reports 
for the year 1978-79, 1979-80 and 
1980-81 within t he stipulated 'Period 
of niue months after the close of the 
accounting year. [Placed in Library. 
See No. L T-3797 / 82]. 

12.1' ho. 

MESSAGE FROM RMY A SABRA 

SEC TARY: Sir, · I have to report 
the following message received from tae 
Secretary-General of Rajya Sabha:-

flln accordance with tb'e prov; ion 
of rule 1~'7 of the ules of l~roce.ture 
and Condfict 01[ Su ine in the Raj,a 

Sabha, I am directed to inform the 
Lok Sabha that the Rajya Sabha, at 
its itting held on the 31 t arch, 
1982, agreed without any '!mendment 
to the Central Silk Board ( mend-
ment) Bill, 19 2, which wa pa ' ed by 
the Lok Sabha at its itting held on the 
18th March, 1982," 

A NT TO BILLS 

SE RETARY: ir, I lay on the 
Table following two Bill pa d by the 
Hou e of Parliament during the current 
e ion and' a ented to inee a report 

was last mad to the Hou on the 27th 
March, 1982:-

1. The Appropriation (Railway ) 
Bill, 1982 . 

2. The Appropriation (Railw )'·,o, ) 
o. 2 Bill, 1982. 

12.11 brs. 

PUBLIC A OU TS COMM r E 

SEVENTY-FIFTH. SEVENTY- EIGHTH, I~rGHTY· 

SECOND AND IGRTY-FIFTH R E PORTS 

SHRI SATISH AGARWAL (J ipur): 
I present the following report ' (Hindi 
and Engli h ver ion) of the Public 
Accounts Committee:-

(i) Seventy-fifth Report on Irregular 
AUowanee of Relief in r pect of 

ewly E tabli hed Und fit kin . 

(ii) Seventy-eighth Report on Work· 
ing of Military Farms. 

(iii) Eighty-second 
Bad~rpur Therm t 
Stage-rI. 

Report on 
Power Project· 

(iv) Eighty-fifth Report on Corpora· 
tion-tax, Income-taX and Weattb.-tax. 


